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Import ef Scrap for Mini Steel 
/Hull

/

38.  SHEtr SAMAR MUKHERJEE: 
Will the Minister of STEEL  AND 
MINES be pleased to state:

(a) whether Goventnent intend to 
import large quantities of scrap to 
meet the requirements of mini steel 
plants; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI KARIA MUNDA): (a) In view 
of the shortage of  indigenous steel 
melting scrap likely to be faced by the 
mini steel plants, the Government has 
taken steps to encourage its import to 
(ill Ihe gap  between demand  and 
supply.

(b)  It has been recently estimated 
by a Committee appointed by the Gov­
ernment, which included  representa­
tives of ISSAI (Iron and Steel Scrap 
Association of India) and SFAI (Steel 
Furnace Association of India) that the 
yearly production of indigenous scrap 
is ju*t sufficient for production of 1.7 
million tonnes of liquid metal by the 
Electric Arc Furnace Units (mini steel 
plants). The production of mini steel 
plants has been  rising and it was 
about 54 per cent higher during the 
period April, 1978 to  January 1979 
when compared to the same period ’n 
1977-78. It is expected that the mini 
steel plants will cross the level of *2 
million tonnes of liquid metal produc­
tion during 1978-79. To continue pro­
duction at such a high level by these 
plants, it is necessary to supplement 
the indigenous availability of scrap by 
imports. The import of ferrous melt­
ing scrap is canalised through the Metal 
Scrap Trade Corporation Limited,  a 
subsidiary of Steel Authority of India 
Limited  To make its use economic 
for the mini steel plants, the import 
of ferrous meeting scrap (other than 
heavy melting scrap) has been exempt­
ed from payment of  countervailing 
excise duty with effect from January

1, 1979 to June 30, 1979. The canalis. 
ing agency has also agreed to issue no 
objection certificates, limited to 25 per 
cent of the licensed capacity of the 
unit, for direct import of the ferrous 
melting scrap (other than heavy melt­
ing scrap) by the mini steel plants 
subject to price clearance and other 
procedures being followed. This sug­
gestion is being processed.
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incurred by  Hindustan Anti­
biotics Ltd.

41.  SHRI VIJAY KUMAR N. PATIL: 
Will the Minister of  PETROLEUM. 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) whether it is a fact that the 
Hindustan Anti-Bioticg Limited (HA) 
has slipped into a state of sickness 
. since 1973-74;

(b) if so, furnish details of year- 
wise losses incurred since 1973-74 to
1977-78 and the estimated for 1978-79;

(c) whether Government propose to 
appoint a high level committee to 
look into the working of the major

public sector undertakings which are 
running in losses with a view to iden­
tify the factors contributing to the 
continuously increasing losses; and

(d)  if so, furnish deUfils thereof; 
details of the steps taken/proposed to 
improve the working of Hindustan 
Anti-Biotics and other such Units 
running in losses?

THE MINISTER OF PETROLEUM. 
CHEMICALS  AND  FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a) and
(b). Hindustan  Antibiotics Limited 
(HAL) have  been incurring losses 
since 1973-74. The  net loss since 
1973-74 are furnish’d below:—

Year

»973'74 

»974*75 

j975-76 

1976-77 

*977-7° 

>978-79

Lass 
(Rs. lakhs)

148-21

327'96

«9«'63

6774

222’ 25

:}tkr 7H 
(Estimatrd)

(cj No, Sir.

(d)  The following measures to meet 
the working of the company are bein? 
considered:

(i) Expansion of capacities for the 
manufacture of bulk drugs and for­
mulations including rehabilitation 0/ 
Vitamin ‘C Plant.

(ii) Replacement  of existing old 
equipment which have not been re­
placed for a number of years.

(iii)  Introduction  of  modern 
management techniques,  systems 
approach for plant preventive main­
tenance, production planning  and 
control, man-power planning, ration­
alisation in  deployment of  man­
power, training etc.




